
CENTRAL ADMINISTRATIVE TRIBUNAL, 3ABALPUR BENCH,

CIRCUIT COURT SITTING AT GUALIOR

Original Application No. b36 of 2004

Gwalior , this tht 14th day of October, 2004

Hon'ble Mr. M.P.Singh, Vice Chairman 
Hon’ble Mr. A.S.Sanghvi, Judicial Member

Major K.L Sahni S/o Late Shri R#N, Sahni,
Aged-65 years Occupation - Pensioner,
Resident of 56, Shri Kunj Vihar Colony,
Bhind Road, Gwalior-5. ... Applicant

(By Advocate -Shri S.R. Muley)

V e r s u s

1 ;  The Union o f Ind ia , through th e
S ecretary , M inistry o f  D efence, New D e lh i.

2 . The Adjutant G eneral, &rmy Headquarters 
DHQ, PO, New D elh i.

3. The C ontroller o f  Defence Accounts
(O fficers) Pune (Maha.)

4 . P r in c ip a l C ontroller o f  D efence Accounts
(Pension) Allahabad (UP). . . .  Respondents

0  F D E R ( O r a l )

By M.P. Singh. V ice Chairman -

The learned cou n sel for the applicant seeks perm ission  

to  withdraw t h i s  O rig in a l A p p lica tion . Perm ission i s  granted. 

A ccordingly, th e  O rig in a l A p p lica tion  i s  d ism issed  as 

withdrawn, w ith  lib e r ty  to  the applicant’- to  approach the 

appropriate forum.

( A S a n g h v i )  {M.P. Singh)
J u d ic ia l Merrtoer V ice Chairman
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